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NOTIFICATION

Fort Blalr, dated the 31st January, 2035,

Po. 1T2rOEF-82€ML005-TW —In exeicise cf the powers conterjed by Sestios 90 of the
Andzman & Nicobar islends (Protection of Aboriginal Tribes), Ragulation, 1858 (Regulstion Na. 2
ef 1456), tha Lt. Govarnor (Adwmslrutor). Ania»an & Nicoba: Islands ras besn pleased to dirsct
toilowing amendmsnt to Rule 2 (g) (1) ofthe A & N Islands (Protestion of Abariainel Tribes)

€s, 1937 as amendad vide E183/G
e+ E-12-1960,

tha Adminjstratian Notifigetion  No. 27460/ 150-

the
F'u
AMENDMERNTY

s

(g) “Miscellansous Trade” raecans the fallowing: -

Steysdoring;

Sale ef timbGer,

Import &nd Expart trade; and

Such other trade as miy from

Chief Cammissioner.
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By order end in the name of ths Lisutenant Savernor,
Sef-
Asslstant Secretary (TwW),
(C.F. No. T4 Neatifisetion}
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